IN THE CUENTRAL ADMINISTRATIVE TRI BUMAL
PRINCIFAL BENCH, NEW DELHI

DA Mo, 2455797 pate of decision: 12.10.92

%h . T.8, Chouhan Applicant

Union of India Respondents

responcdents.

vey Thle Sh.P. K. Kartha, vice Chairman {.1)

Hon“hle SH. B.N.Dhoundival ., Mamber{a)

what her Reporters of local papers may be allowed to

see the Judcement? Lj/""

T be referred to the Reporters or not 7

(e

ORDER

{(Delivered by Hon'ble sSh.P.K.Kartha, V.C. 1)

The case is dismissed for defsult and non-p .
ot a copy of this order be sent te the applicant

information.
&
(B.M.Dhoundifyal ) (P.K.Kartha)

Vice Chai rmafn(:i; 4




